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Cantral Hdﬂunistrat vea Tribunal
cipal B

Mew Delhi this the 12th day of Decembsr, 2003

Hon’ble shri ¥_.K. Majotra, Vice-Chairman (A)
Hon’ble shri Bharat Bhushan, Member (J)

“halij ﬁkhtar

){
Near Hamdard Nagal, "ﬁ' ﬁligarhﬂ
~fpplicant
(RBy Advocate: 3hri M. L. Sharma)

Wil sLs

Union of India through

1. General Manager
MNorthern Railway
Headquarters Office,
Raraoda Houses, MNew D@lhi-

Manage,

2. Diwvisiocnal Rail
Lwmay ﬁllahaha<~

Morthern Rail

(By Advocate: Shri R.P. Aggarwal,
Shri Rajinder Khatter, for R-2

ORDER_(Oral)

Hon’ble Shri ¥.K. Majotra. Vice—Chairman (A)

While we had heard learned counssel of  both
sides at length, learned counsel of the applicant <drew

aur  attention to Annmexurs A-11 0 dated 1271552000
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whereby the origin
Group “C° to Group 87 for the pi$t of AFN against 70%

gquota  for the year 1998-2000 aménded as one mor

~
among  the selected candidates which has  remainsd
unchallengesd. Learned ocounsel at this stage sought
liberty to withdraw this 0A&A so as o challengs
annexurs A-1L as well.
% nE is cdismissed as wi Thrawn with liberty

(Bharat Bhushahs

(v .K Maiﬁtra)
Member (J) o

ww-Chailrman (A)
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